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Cancelled and delayed Irdian
Airlines flight

sozi. SHRI MADHAVRAO SCIN-
DIA : Will the Minister of TOURISM
AND CIVIL AVIATION be pleased to
state :

(a) the total scheduled flights that were -

cancelled and delayed during the last six
months under the opcration of Indian
Airlines and motivation for the same;
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(b) whether due to cancellation delay
the pasgengers were put to lot of incon--
venience; and

(c) if so, the steps proposed to be-
taken to improve operations of Indian
Airlines flights and also to prevent such
cancelation/delays ?

THE MINISTER OF TOURISM AND*
CIVIL AVIATION (SHRI PURUSHO-
TTAM KAUSHIK) :

(a) Out of 43,534 total take offs from
May, 1977 to October, 1977, 18,342
were delayed and cancelled—1919 on
account of commercial opecrations, engi--
neering reasons and 16,423 due to causes.
such as bad weather, airport facilities,
labour unrest, etc.

(b) Yes, Sir.

() In order to prevent and minimise-
the delaysand cancellations, meetings are
held at allievels, when all delay cases are
scrutinided and action taken as nécessary
to prevent/minimise delays. The basic
causes of labour unrest, which caused de~
lays in October, 1977, have since been re-
moved through bilateral discussions.

Reorientation of objectives and peli-
cies of Agriculture Credit

5022. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of FINANCE
be pleased to state :

(a) whether the proposal for re-orientas
tion of ubjectives and policies of the agri-
cul ture credit is under counsideration of.
the Reserve Bank of India ; and

(b) if so, the salient features thereof ?'

THE MINISTER OF FINANCE AND~
REVENUE AND BANKING (SHRI
H.M. PATEL) :

(a) and (b), The salient features of the
recent credit policy announced by the
Reserve Bank of India, snter alia, arc :—

(i) Banks have been advised to charge
a rate of interest not exceeding
10* 5% on terms loans with ma-
writy of not less than 3 years
granted to farmersfor purposes
of minor irrigation and land de-
velopment; and

(i) to charge a rate of interest not
exceeding 119 on terms loans.
with a maturity not less thea g3
years granted to farmers for
diversified  purposes, which.
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include dairy farming, poultry,
fisheries, horticulture, ctc.

(iii) Direct individual loans to small
farmers granted after January 1,
1978, not exceeding Rs. 2500/-
fw%lether short, medium or long-

term, would be eligible for re-

‘finance from the Reserve Bank

of India at the bank rate j.6. 9%.

Banks will be expected not to

ca more than 119, on such

loans' irrespective of whether
refinance is obtained from he

Reserve Bank or not.

(iv) The extent of rcfinance would
be limited to 509, of total ad-
vances, under (i) above, dis-
bursed by the bank concerned
from January 1, 1978 onwards.

.Advancing of loans by Nationalised

Banks for setting up Small
Scale Industries

023. SHRI MADHAVRAO SCIN-
‘DIA : Will the Minister of FINANCE
be pleased to state :

.

(a) whether it is a fact that under a
new scheme a proposal  to advance loans
by the nationalised banks to Harijans [or
setting up small scale industries is under
«consideration of the Governmeant ;

(b) if so, the details ther:of ; and

(c: the amount that have been ear-
. for the sch°me and th: time by
which it is to b: implemented ?

THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI
H.M. PATEL) :

(a) to (c), Recently the Ministry of
‘Industry have introduced a new scheme
with a view to providing financial assist-
ance by way of margin or seed money
to State Governments to enable them to
-expand thsir activities for promotion of
small scale industries. Thc scheme pro-
~vides for margin money assistance to units
.in which investment on plant and machi-
nerydoesnot exceed Rs. 1lakh.

In the case of entreprencurs belonging
‘to the Scheduled Cast=s and Scheduled
Tribes the seed money assistancc is up to 15
cent of total fixed capital investment or
-Rs. 20,000/- whichever is lower; whereas
.in other cases the limit is 10 per cent of
the total investment. It is hoped that
with the implementation of this Scheme
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jointly by the Staté Governments and the

nancing institutions including, Public
Sector banks cr:dit to the weaker sections
of the community, especially to the Hari-
jans will increase, During 1977-78 a sum
of Rs. 4 crore is being provided under the
margin money scheme by the Govern-
ment of India.

Purchase of bukde at Juhu by
Age Khan

5024. SHRI D.D. DESAI ¢ Will the
Minister of FINANCE be pleased to
state whether, as reported in the August
issue of the monthly Gujarati named
“Volunteer” published from Bombay the
Aga Khan proposes to purhase a bungalow
at Juhu and pay its price to some onc
cither wholly or partially in foreign ex-
change abroad and has the Government
granted the necessary permission ?

THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI
H.M. PATEL) :

The Aga Khan, bring a foreign national,
is required to obtain the permission of the
Reserve Bank of India under Section 31
of the Foreign Exchange Regulation Act
of 1973 to acquire/purchase a bungalow in
India. According to _the information
available with the Reserv: Bank, he has
not so far made any applicition to them
for the purchase of a bungalow at Juhu.
Accordingly, the qustion of grant of nc-
cessary permission by Government does
not arise,

Reduction of Excise Duty on Petrol

5025. SHRI DURGA CHAND-: Will
the Minister of FINANCE be pleased to
atate :

(a) Whether there is any proposal in
Government’s  consid=ration to reduce
excise duty on petrol ;

(b) ifso, the details ther:of ;

(c) to what extent there has been an
increcase of Excise Duty on petrol during
the last three years, year-wise ;

(d) whether there is any proposal to
introduce dual policy for petrol price on
pattern of levy sugar; and

(¢) the details thercof, and if not, the
rcasons therefor?





